1933 Written Answers

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
to (c). A statement giving the re-
quisite information is attached. [See
Appendix VI, annexure No, 49.]
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The Deputy Minister of Communi-
eations (Shri Raj Bahadur): The re-
commendation of the Public Accounts

Committee js under the examination
of Government.
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The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) The
question of a separate press for the

P. & T. Department is not being pur-
sued for the present.

(b) Does not apply.
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The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) and
(b). A statement is laid on the Table

of the Sabha. [See Appendix VI,
annexure No. 50.]

(c) Arrangements already exist
for effecting delivery of mails when
received, in all villages.

INDIAN TELEPHONE INDUSTRIES
943. Shri S. N. Das: Will the Minis-

ter of Communications he pleased to
state:

(a) whether any proposals for the
revision of the wage structure of the
employees of the Indian Telephone
Industries at Bangalore are being con-
sidered by Government;

(b) whether Government have come
to any decision on this question; and

(c) if not, how long it will take to
come to a final decision?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a)
Certain proposals are under the con-
sideration of the Board of Directors of
the Indian Telephone Industries, Ltd.,
who are competent to take a decision
in the matter.

(b) and (c). Do not arise

CoTToN PRODUCTION
844. Shri S. N. Das; Will the Minis-
ter of Food and Agriculture be pleased
to state:





